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SHRI YESHWANTRAO CHAVAN:
Normally, when they ask for a team,
immediately a decision is taken about
sending it. But the State Government
should also have to be ready to receive
it in the sense that when the team
reaches there it must go to the area
and must see what exactly the condi-
tions are and fin@ out what exactly
is the pattern of the programme they
want to undertake. So it is not merely
a question of our deciding to send
the team; it is also one of their readi-
ness to receive it. After the team
returns, I do not think it takes more
than 8 days’ time to make recom-
mendations.
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SHRI MADHURYYA HALDAR:
Could I traverse the whole of India?

MR. SPEAKER: Be relevant to the
question,

SHRI MADHURYYA HALDAR:
Study teams were sent to different
States at the time of drought and
heavy rain. Such a team was sent
to West Bengal. What is the report of
the team and what steps have been
taken in that regard?

MR. SPEAKER: He may table a
separate question. He should try to
be relevant to the question. He should
have put it incognito; but he did it
so openly. I am so sorry.

KARTIKA 26, 1894 (SAKA)

Oral Answers 2z

SHRI P. VENKATASUBBAIAH:
‘What is the pdttern of assistance given:
to the Madhya Pradesh and other
Governments with regard to eradica--
tion of drought and so on, is it loan:
or grant or both?

SHRI YESHWANTRAO CHAVAN:
This is a very detailed thing. But
it is both loan rnd grant. It depends
upon the type of work that is under-
taken. If it is relief supplies, gener-
ally it is given as grant. As far as
loan {s concerned, naturally it will be:
a loan.

oit qw Wy 3w : W sAW ST
qE Toreqry & WY qesllw gone wiw
osiw § Nfex § 1 g% faw WY woR
&0 M qAT w1 saerfear g ?

MR. SPEAKER: I am sorry.
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THE MINISTER OF STATE 1IN
‘THE MINISTRY OF FINANCE
{SHRI K. R. GANESH): (a) and (b).
Investigations are in progress and full
facts will be khown on completion of
these investjgations. However, exami-
nation of the bales so far opened by
the Customs has revealed evidence of
import of rags and/or old, discarded
garments intact or cut info parts.
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SHR! K. R. GANESH: Sir, this is
not a fact. According to the instruc-
tions of the Board of excise and cus-
‘toms of 1961, serviceable garments
comihg as rags have got tb be mutil-
ated at the destinatior. This enquiry
by the customs has been carried on
from time to time. For instance, from
1-7-197} to 31-10-i972, neerly 60 cases
.of such misuse were caught by the
.custoths. So, it is not & fact that the
customs were not taking action on
‘these sévviceable garthents comihg as
rags.

SHRI ATAL BIHARI VAJPAYEE:
My qguestion hus not baén replied to,
1 wanted to know the date an which
‘the customs detected the first bufe;
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whether it was after the publicity in
the press or before it.

MR. SPEAKER: The first bale of
the present case; is that what you
mean?

SHRI ATAL BIHARI VAJPAYEE:
Yes; this year.

SHRI K. R. GANESH: I will have
to collect the figures to give them to
him: how ymany times the customs
have enquired into the matter and
these things were mutilated at the
destination, It is a ‘large compass
you are covering.

MR. SPEAKER: It is a very specific
question.

SHRI K. R. GANESH: There must
have been a number of bales detected
from the time these consignments have
been coming. I will have to collect.

MR. SPEAKER: You can supply it
to him later on. You have no informa-
tion at present.

SHRI K. R. GANESH: It is a very
large compass. What facts I have,
have been given. Between, 1-7-1971
and 31-10-1972, nearly 60 cases were
caught, This, I gave in the first
answer.

o srew Pegil wtodtdy : w7 o
¥ 5 ®<IFT ¥ 9F Q¥ ST AY
wre% a1 wgfeqs 3 wv wrk gfear
wgr & gafeera qfey s
§ f Q¥ Fd-REETT 94T wry o< P
i &, s ey g & fe wezsr
Tt AW E A TN
wred #Y wrferw wfF w<F ¢

ot %o wrre wdW : ag wf AN
£ gt e 6 ot SE o g
L



25 Oral Answers
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SHRI K. R. GANESH: That is
exactly his question.
ot wew fagrét M0 : sister
ey, WA FIE ETEAT OF ava &
WTFEN F I FIEATGAA TG

G aRied « £ aard Tar fw
=Y aave £ #9d @€ 7o

it wew fagrey oot : 7T §
TRGT AT THIT AT, g FerE §
7§ AT E & W ATy qroa 4
T ety FAd ToF e
HI3 FT AL AN AR ¥ 1 K ag
SATT AT § i oAt w98 arfaw fag
72 & %4t & wre #< fagq 7o § ar araa
feg e &
MR. SPEAKER: The Minister's

teply was, I think, quite clear—that he
has an arrangement.

SHRI K. R. GANESH: Yes, Sir. We
have the arrangement. We have the
technical staff also in the custom
Louses.
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SHRI K. R. GANESH: The CBI has
been asked to look into it because
there are a large number of com-
plaints and tie hon. Members are
excited over it. Therefore, the matter
has got to be investizated and so it
isas been ~iven to the CBI only for
investtgation.

SHAT H. M, PATEL: Thére is some
misunderstanding in the r2ply. The
Ministér fias been undérstood to say
that thére is arrangemeént in the cus-
toms for destroying these. But that
is not so. .There is no arrangement
dt al; it reaches the destination. That
ts what he said. Let him clarity his
reply.
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SHRI K. R. GANESH: As I said in
the beginning, according to the Board's
circular the garments passed as rags
have got to be mutflated at the des-
tination, The hon, Member asked me
the question whether in the Customs
House there is any arrangement for
mutilating this; small volumes are
mutilated in the customs house also.

SHRI JAGANNATH RAO: Arising
out of the answer, some garments
must have been mutilated from the
bales which have been opened. May
I know if the customs have found any
red rag in any of these?
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Can he distribute it through some
machinery to ordinary common
people instead of mutilating it? I
want to know whether there is any
scheme of distributing those clothes
to the ordinary people. Some persons
are asking for mutilation; I am not
asking for mutilation. I want those
who are guilty should be punished,
but let these clothes at least be dis-
tributed to poor people’ who will

never be able to afford to buy -them -

new.

.
MR. SPEAKER: The question is
not relevant but it is a good sugges-
tion.
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SHRI H. M. PATEL: I want the
Minister to explain in what way they
check. I understood him to say that
at destination some checks were
carried out, sample checks. How are
those checks carried out?

SHRI K. R. GANESH: The general
procedure of the customs is that when
there is no evidence eor information
that a particular consignment con-
tains a large amount of serviceable
garments, in the ordinary course
there is a five per cent check. They
do random check; sometimes they
do a ten per cent check also. When
evidence comes, when the Foreign
Trade Ministry brought to the notice
of the customs authorities that service-
able garments in large numbers are
coming in the form of rags, whole
bales were stopped at the customs
house in Bombay. 40,000 bales were
there at the customs house in Bombay.

Permission to - International Airlines
to fly to Pakistan through Indian
‘territory -

+

%*95. SHRI C. T. DHANDAPANI:
SHRI V. MAYAVAN:

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to
state:

(a) whether Government have
allowed international airlines to fly
to Pakistan and beyond through In-
dian territory;

(b) whether Pakistan Govern-
ment have also agreed to this arrange-
ment; and

(c) the names of the routes on
which flights have been permitted by
India?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR. KARAN
SINGH): (a) Yes, 8ir.

(b) No formal agreement has
been reached, but Pakistan Govern-
ment have been permitting’ interna-,
tional operators on specified routes.

(¢) The requisite information is
contained in the enclosed statement.





